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1. Shri Muké'sh Kumar .,
S/0. Shhi Fyare Lal,
R/0o Loco Bhed, Railway ,,,_.Ony

'Ham_mannarh, ;xajab‘than., . )

L @ 2. Shri Ramesh , Kumar ,
‘ . S/© Shri Nathu Ram,
' ’ S R/o Loco Shed, Railway Colon
: - Hanumangarh, Rajasthan. K

.3. Shri Radhey Shyam, o S
« © 8/0.8hri Iekh Ram, o o S
' R/0 Loco Shed, Railway \.Dl’"ny, S S |
‘ ~Innumancarh, Rajas+han. :

ML.kca sh - Q.m"ir,, -

/o Shri vanardan,

R/0 Loco kJ"lcd Kailway: wolﬁ‘jy,
4~num:=n arh, R«ajdsthan, :

Abdul Azig, S T : : ,

‘ .J/u Shri I"fehbuob . : - . . ’
R/0 Loco Shed, Railway Colonv . -

. Hanumangarh, .\&‘dsthan. T .

fashik Kumax, -
Q/O Shri Chott tey uul
R/o Loco Shed x\allway ColOny,

- Hanumangar! n, Rajabthan. ,

(1-6 F:Lreman..ll; at Iimurnanq T*h)

7. Hari Ram, "B* 2
& R/0 LOCOshed Raillway Colony, - - -
Churu, RaJasthan., : '

a

-

8. Tara Chand AL
- R/O LOCO bhed, Rdl 1w ay \.,Olony
.Churu, Rajasthan.

9. Yunis Khan, : ¢ .
'R/0 'Loce Shed, Rai luay ColC‘ny,
Churu, Rajasthan. .

10. Ayub Khan "M® S D
; R/o Loco Shed, Rall\nav COlOny ‘ : '
Lhuru Rajdqthan.




11. Ahm«.d Ali ;e -
R/o0 Loco Shed, Rallway Colcny,
Cbu:u, Rajast‘man° *

12. Veer S:mqh S
-+ R/o Loco Shed, Rallway Colony, .
Churu, Rajasthan. :

(7 to 12-Firemam If atAChu‘ru)‘ S ,"

13. Jai Bhagwan Singh, . S
R/o Loco Shed, Railway: COlOny, : '
lalgarh, Bikanﬁr Rajasthan. '

14, Deen Dayal bingh
R/0 Loco Shed, Raa.lway Colcny,
Lalgarh, Biksner, Ra}asthan,

15. Ajay Shankar Pandey, ' .
R/0 Loco Shed, Railway Colony, Lo
.lec:ax h, Blly_a‘ner, Rajasthan. i

160 Azam 51’3]’:, ! .
R/0 Loco Shed, Railway Colony, -
Lalgarh Bikaner, Rajasthan.

17. Hari ¥Narain,

: - R/0 Ldco Shed, RallWay Colony, o
{;:\\L} Lalgarh, B:Hfaner Rajasth:m o

Niyaji Mohammd "J°%,
R/0 Loco Shed, Railway Colony
Lalgarh, B:Lkaner, Rawasthan.

Par amjeet blnch(i)
R/0 Loco Shed, Rallway Colonv,.
Lalgarh, B:Lkaner E‘a]asthan.l

{13 to 19 Fll,eman IL-at Lal.crarh)

20 . Surender z\umm_, ,
© 5/0 Shrl Shri Ram, , . . : o
R/O I.12 ¥, Railway Co l’.)ny : . ' -
Sadalrur, Rajasthan. -' : L !

K /

21. Paridudd in,
‘R/o Loco Bhed, Ra:.lwav Colcnv,
Sadalpur, Raja_sthan.

22. Laxmi \araln,
R/0 Loco Shed, Railway ColOnv,
Sadalpur, Rajaathaﬁ.

(2 0 to 22iFireman II at Sadalpur) -
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1. Union or India, » : _
Thr. its General “anager (N. Rly.),
Barodas House, '
New Delhi.

2. General Manacer,
Northern Rail lway,
. Baroda House,
“New Delhi.

3. Djvisional Railway Manager,
Northern Railway,
B ikaner, Rajasthan.
‘ , . . Respondents.
None present for the applicants. : ',
Mr. Manoj Bhandari, counsel for the respondents.
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- Hon'ble Mr. A.K. Misra, Judicial Member .

Hon'ble Mr. Gopal Singh, ‘Administirative Member .

~

PER HON'BIE M. GOPAL SINGH 3 /

5 ,

AN ) : N ] -
,}}\ Applicants, named above, have mainly grayed

PR R ‘ .
An ;/this application under Section 19 of the Administra-
i

’f%ffVe Tribunals Act, 1985, for quashing the impugned

“sorder at Annexure A/1 dated 17.3.1999, by which they
were transferred from Bikaner Division to other
Divisions. ' '

2. “e have heard the learned c:oun‘se“l for the
respondents and have carefully perused the records.

3. The grievance of the applicants is that
while working as Firemen in thé.Bikaner-DivisiOn,

| they were declared as surplus and thereafter, they
were sought to be transferred. from the Bikaner
Division to other Divisions despite the fact that
‘no interx éiviéionél transfer is permissible parti-
cularly when the respondents have aiready taken
opticns from them and Other Firewen for their



?

-l
appointrent in other posts, i.e., Ticket Collectors;,
Booking Clerks etc, ' B

4. The respondents in their reply have alsc
produced a copy of the minutes of the meetings held
with the recognised. staff unions which has been

marked as Apnexure R/4. It was decided in this

~meeting that a}l the Firemen II may be called for.

screening/selection for the post of Diesel Assistant

and on being found suitable they may be posted as

Diesel Assistants against the existing vacancies on -

the division, if any, and remaining may be directed

 to UMB and DLI divisions for redeployment against

vacanCies which are avallable with them. In the

light ©of above agréement, we do not find any reason
\,‘_‘ - L A . . . ‘I,"..PA ) R

tainterfere with the implementatien of the impugned

order. e

In the light of; above digé:ussioﬂ, we do not

find any merit in this agpplicaticon and it is, therefore, .
e dismissed. with no order. as £O costs.

(ALK, MISRA)

MEMBER (A) ' ~ | . MEMBER (J)
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